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CENTRAL GOVERNMENT'S DIRECTIVE TO

GOVERNMENT OF OpmsSA TO TREAT

RESERVED VACANCY AS UNRCSERVED
wiThoUT CENTRE'S CONCURRENCE

$723. SHRI GAJADHAR MAJHI: Wiil
the PRIME MINISTER be pleasad to
state:

() whether Government of India have
issud any order to the Government of
Orissa that reserved vacancy for Schedaled
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Caste and Tribe can be declared as un-
reserved without prior concurrence of the
Central Government;

(b) whether the Government of Qrissa is
following the same; and

(¢) if not, the rcason therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA): (a) No,
Sir, The reservations for Scheduled
Castes and Scheduled Tribes inthe services
under the State Governments are the con-
cern of the respective State Governments
under Article 335 read with Articles 16(4)
and 12 of the Constitution. Hence, no
orders in this regard can be issued by the
Government of India to the State Govern-
meonts,

(b) and (¢). Do not arisc.
DELMI-RANCHI STD SYSTtM

5724. KUMARI KAMLA KUMARI:
Willthe Minister of COMMUNICATIONS
be pleased to state;

(@) whether Goverament proposc to
start Subscribers Trunk Dualing for Ranchi
(Bihar) from Delhi; and

(b) if so, the main features thereof and
the time by which 1t would be started ?

THE MINISTER OF COMMUNICA-~
TIONS (SHRI H. N.B AHUGUNA): (a)
Not at present.

(b) the Present trunk traffic between
Dethi and Ranchi is not sufficiently high
to justify a point-to-point  Subscriber
Trunk Dialling routs. The routes having
higher traffic are being taken up first. The
Ranchi-Dethi route is expected to be put
under STD by the end of the Fifth Plan
period.

JurisnicTioN of C.B.I. AND OF VIGILANCE
CoMMISSION

$726. SHRI PRIYA RANJAN DAS
MUNSI: Will the PRIME MINISTER be
plcased to state;





